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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 18th July, 2025

S.0. 3321(E).—In exercise of powers conferred by clause (a) of section 3 of the National Highways Act,
1956(48 of 1956), the Central Government hereby authorizes the officers mentioned in column (2) of the Schedule
annexed here to as the competent authorities to perform the functions of such authorities under the said Act with effect
from the date of publication of this notification in the Official Gazette, in respect of the stretch of land from Km.
273.400 to Km. 321.000 of the NH-748A section of Belgaum-Hungund-Raichur (EC-10) for building (widening /
four-laning, etc.), maintenance, management and operation in the State of KARNATAKA

SCHEDULE

Land acquisition on National Highway No. NH 748A section of Belgaum-Hungund-Raichur (EC-10) (Km. 273.400 to
Km. 321.000) in the State of KARNATAKA.

SL CALA Stretch State District Taluk/Mandal Name of the Village
No. 2 3 4 5 6 7
1
1 Ass@stz.mt NH KARNATAKA | RAICHUR Devadurga 1 [Neelgal
Commissioner, | 748A -
Raichur KM 2 |Jinanapur
273.4 3 |Yermarus
TO KM . A
321 4 |Tippaladinni
Raichur 1 [Katlatkur
2 Mandalgera
3 |Singanodi
4 |Yegnur
5 |Potgal
6 |Yermarus
7 |Askihal
8 |Hosur
9 |Raichur

10 [Thammalagatta
D
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11 |Agapur

12 [Kurabdoddi

13 (Wadwati

14 Baidoddi

15 |Jegarkal

16 [Kuknoor

17 Manslapur

18 Marched

19 [Hospet

20 [Kalmala

21 |J. Venktapur

22 |Fathepur

23 |Gonhal

24 |Hunsihalhuda

25 |Marichethal

26 |Arlibenchi

27 |Jalibenchi

28 |Dinni

29 [Udamagal

30 [Kamalapur

31 |Anwar

32 |Yaklaspur

33 Pothgal
Manvi Jeenur
Siravar
Narabandi
Shakapur

Siravar

Jalapur
Jakkal Dinni
Atnur
Ganadinni
Jakkaldinni
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[F. No. NHAI/PIU-RCR/LA-01/2025-26]
SHAIKH AMINKHAN, Director
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